ITEM NO.27 COURT NO.4 SECTION XVII

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Civil Appeal No(s). 1810/2021

STATE BANK OF INDIA Appellant(s)
VERSUS

UNION OF INDIA & ORS. Respondent(s)

(IA No. 65182/2021 - STAY APPLICATION)

WITH C.A. No. 2227/2021

(IA No. 69996/2021 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 69995/2021 - STAY APPLICATION)

C.A. No. 4571/2021

(IA No. 75519/2021 - EX-PARTE STAY

IA No. 103220/2021 - EXEMPTION FROM FILING AFFIDAVIT

IA No. 75520/2021 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 103218/2021 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)

C.A. No. 4570/2021

(IA No. 69105/2021 - EX-PARTE STAY

IA No. 103244/2021 - EXEMPTION FROM FILING AFFIDAVIT

IA No. 69106/2021 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 103241/2021 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)

C.A. No. 2263/2021

(IA No. 71130/2021 - EX-PARTE STAY

IA No. 166268/2021 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)

C.A. No. 6546/2021
(IA No. 141708/2021 - PERMISSION TO FILE LENGTHY LIST OF DATES)

Date : 11-10-2022 These matters were called on for hearing today.
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For the parties:
Mr. Balbir Singh, ASG
Mr. Sarad Kr.Singhania, Adv.
Mr. Balaji Srinivasan,Adv.
Mr. Akshay Amritansu,Adv.
Mr. Kanu Agrawal, Adv.
Mr. Saurabh Mishra, Adv.
Ms. Sansriti Pathak, Adv.
Mr. Mehul Gupta, Adv.
Ms. Deepabali Dutta,Adv.
Mr. Digvijay Dam,Adv.
Mr. Saransh Kumar, Adv.
Mr. Nring Chamwibo Zeiliang, Adv.
Mr. Raman Yadav, Adv.
Mr. Gurmeet Singh Makker, AOR

Mr. Mukul Rohtagi,Sr.Adv.

Mr. Raunak Dhillon,Adv.

Ms. Madhavi Khanna, Adv.

Ms. Ananya Dhar Choudhury, Adv.

For M/S. Cyril Amarchand Mangaldas Aor, AOR

Mr. Gopal Jain,Sr.Adv.
Mr. Amit Sibal,Sr.Adv.
Mr. Ravi Kadam,Sr.Adv.
Mr. Anoop Rawat,Adv.

Mr. Vaijayant Paliwal, Adv.
Mr. Saurav Panda, Adv.

Mr. Rishabh Jaisani, Adv.
Ms. Charu Bansal, Adv.

Ms. Mohanna Nijhawan, Adv.
Ms. Kriti Kalyani, Adv.
Mr. Daksh Kadian, Adv.

Mr. S. S. Shroff, AOR

Mr. Dhruv Dewan, Adv.
Mr. Rohan Batra, AOR
Mr. Ravilochan Daliparthi,Adv.

UPON hearing the counsel the Court made the following
ORDER

List after eight weeks.
In the meantime, learned counsel for the parties are
directed to file common compilation after discussing with

each other.



Brief written submissions, if any, shall also be

filed within a period of six weeks.

(ANITA MALHOTRA) (KAMLESH RAWAT)
AR-CUM-PS COURT MASTER



